S’ Ble Mr. due B H.6 seksena, Vice-Chair
‘ble W 2s Gubta, Administrative

Om Prakash Jagpal, S/o Shri Ram Lok Jagpal Fimming-_
Progress office, ordinance Factory, Dahradun. |

i : e Mplicin't- &
C/A shri D.P. Agarwal. :
. Versus
£ The General Manager, OUrdinance, Factory, Dehradun, T
.ss Respondent.
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— _ ORDE R (Oral) R
Hon'ble Mr, Justice B.C. Seksena, V.G, &
1 Through this petition the applicant challenged
fi the order dated 13.02,1988 passed by General Manager,
% Ordnance Factory, Dehradun. By this order the applicant
?% was informed that he would attaining the age of super-
:j: annuation on 21,0%.1989. The applicant’s case is that |
};Fﬂf | his date of birth was wrongly mentioned as 02.02.1931
d oo in the service book but, his correct date of birth is
”‘ fbf | 28.03.1934 and this very date is recorded as his date
ﬁ_j.igafﬁ.f _ of birth in his High School certificate. The applicant it
T L T iy Jetv N

was appointed on 29.12,1950 anda that time he had left
the certificete and proof of age in Pakistan he could :

not give hls correct date of birth at the time of & f€i;!;
mant - The applicant further alleges that he ﬁuﬂ’ *ﬁ poe

abﬁwt tha date of birth recorded in 'g;;;hg.
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-ﬁm times iﬂ Dsgmmr 1937 or Ji’ﬂ

requested the respondents tocorrect ﬁﬁa ﬂif;f:ﬁg‘f'
birth and age. The respondents refused to E_ﬂ_ff‘f
age by an order dated 02.09.88, The order of nﬁjafil
of his request indicated in OA's letter dated ma@mm

is not applicable for thke applicant. It is only ﬁﬁr

' General Menager of the Factory, therefore, his date of

birth could not be amended in the service book,

-

2o In the Counter Affidavit it has been indicated
L 3
that at thet ime of induction in the job as & Trainee,

B
K

his date of birth is 02.05,1931 as the applicant himself
stated verbally at that time that his age is 19 years and
according to medical assessment his date of birth was qﬁp
recorded as 2nd May 1931. The applicant had passed High
School Examination after entering into the service. He

did not submit any documentary evidence in support of

his education as well as the date of birth and as sﬁch

an affidavit was asked for by his father Shri Ram Lok
Jagpal, who was also working in the Factory and the ¥ather
of the applicant furnig ed an affidavit on the basis of
which the applicant's date of birth was recorded as |
02.05.1931. Copy of the affidavit has been enclosed %&5]"h
the counter affidavit., Copy of the workman's record of |

service is also enclosed herewith, which indicates the
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cdase gquarely CliﬂnGEES ‘l'.h'e q‘%ﬁtiﬂﬁ. against 'thﬁﬁ s
The rejection of the applicant's request of

of date of birth on ground of delay calls for no Bl

ference. The OA is accordingly dismissed. Parties sh-al}; i

bear their own costs. > % s i
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